Centval Administrative Tiibunal
principal Bench, New Delhi.

CP-438/2007 in
OA-2404/2004

New Delhi this the 17% day of January, 2008.

Hon'ble M. Juslice M. Ramachandran, Vice-Chaiman(J}
Hon'ble Atrs. Chitra Chopia, Member(A)

Sh. Banarast Dass,

S/o late Sh. Ganga Sahal,

Rtd. Sub~-Head, Northem Railway

At Deputy Chlef Accounts Officer{Traffic)
Near DRM's Office, New Deinl.

{through Sh. H.P. Chakravorty, Advocate)
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Versus
Sh. Shriprakash,
General Manager,
Northem Raliway,
Baroda House,
New Dalnl.

Sh. Gurmeet Singh,

" Financlatl Aduvsor & Chief Accounts

Officer, Northern Ralway, HQ's Office,
Northem Raibvay, Barcda House,
New Delhi.

. Sh. Sanjest,

Dy.-Chlef Accounts Officer
{Traffic Accounts),

Northem Raillway, near DRM’s
Office, State Entry Road,
New Delni.

(through Sh. VSR Krishna, Advocate)
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Order {Cral)

Ar. Justice M. Ramachandran, YC{J)

It is submitted that the orders of the Tribunal have been '(4\
ad ‘(’]t:-/-—ilo »7")'
challenged before the Hon'ble High Court of Delhl, CPis closed but

N

(Chitra Chopra) . (M. Ramachandran) ,
Member(A) Vice-Chalrman(J) 64?
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with liberty to get it revived if found necessary.
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